DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II _
(General information relating to legislative and other matters)
Friday, 18" February 2011/ 29 Magha, 1932(Saka)
No.106

Nomination of Members of Delhi Jal Board

Hon’ble Members are hereby informed that as
3(2)iii) of Delhi Jal Board Act. 1998,
kind consent to the nomination of the fol

per the provisions of Section 3(2)(i) &
Hon’ble Speaker, Delhi Vidhan Sabha has given his
lowing three MLAs to Delhi Jal Board:

I. Ch. Mateen Ahmad Vice Chairperson
2. Shri Balram Tanwar Member
3. Shri Asif Mohammad Khan Member

P.N. Mishra
Seeretary
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